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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
(DEFA RTMENT OF REVENUE)

LR I

New Delhi, the ;54w September,1986,

NOTIFIGATION
INGOME =1 AKX

88 W B
-~ITA.II} t In

It is hereby notified for genera

In§titution mentioned below has been approved
‘Scientific¢ & Industrial Research, New Delhi,

B -
‘Authority for the purposes of clause { 11 ) o

Section 35 (Thirty Five/One/ Twe
read with Rule 6 of the Incomewtax Rules, 1962

Y of the In

ntinuation of this
~ITA.II) dated

informatiod that the
y Department of
he Prescgribed

sub~section (1) of
omewtax Acty 1961

under the category

*Agsociation” subject to the following condifions 3~

i}

iiy

iv)

by it for scientiflc research.

30th April each year. _ _
“Aggociation%ill su%ﬁi& to the Prescribed

That the MWL‘ :

Jayarandas Fatel Solentifiic Research Fsunda-tion

will maintain a separate account of the sums received

That the said

L . F I 3 o -0
ﬁasﬁcﬁgtian will fusdnish annual retuxns

of its scien”ific research activities to the Prescribed

Authority for every financial year
be laid down and intimated to them

That the sald
Authority by 30th June each year a
annual accounts showing their tota
and Balance Sheet showing its asse]
gcopy of each of these documents to
Commissioner of IncomewtaX.

That the sajd Pssociation™ wiil ap
of Dircct Taxes, Ministry of Finan
Revenus), Waw Delhi, 3 monihs in 2
expiry of the approval for further

in such forms as may
for this purpase by

copy of thelir audited
| income .and expenditure
s liabilities with z

the concerned -

hly to Central Boaxd
e, {(Dep riment of
vance befoms the
extonaion.

Applications received after the dafe of expiry of

approval are liable to be_rejected-

INST ITUTION

3 - '
Bg;gramdas Patel Scientific Researgh Foundation,

ay.

COth-.-..'Q/-' .



This Notification is effective for a period from
1.7.1986 to 31.3.1%988.

: f-’.;-;'.'/i.-/
~ { Y.K. Batra )}
Under Secretary to the Government of “Tndia

Copy forwarded toze
1. All Commissioners of Income~tax (2 copies’.

2. Director of Inspection (Investigation)/(Special Investi~
gationV/1T8Audit/RS&PR/Vigilance/Intelligence/Recovery/
Survey/PaPR; New Delhi.

3., Directorate of O & M Servicés (Income~taxV, Aiwan-e~
Ghalib, Mata Sundri Lane, New Delhi,

4. The Secretary, Department of Scientific & Industrial
Research, Technology Bhavan, New Mehrauli Road, New Delhil
with reference to their Office Memorandum No. pi}

dated nil '

- 5+ " The Joint Secretary & Legal Adviser, Ministry of Law,
Shastri Bhavan, New Delhi.

6. Comptroller & Auditor General of India (50 copiesV,

7. Bulletin Scotiusn of D.I.(P&PRY, 2nd Floor, Hans Bhavan,
I.P. Estate, New Delhi (5 copies). :

8. .The [iractor, Jayaramdas Patel Scientific Research Foundatior
56/705, Eros Apartments, Nehru Flace, New Delhi-110G60,

g
.f_"--, _-‘,-.\_,-\
(Y.K, Batra Y

Under Secretary to the Government of India

/Bamolia/



